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is proposed to -discuss in the next 11leet-
ing ot State !#bour Mind.sters the ques-
tion of uniformity of labour laws. 

CoBfereoce on NatiOJlal W .... e POlley 

542. SURl P. M. SA YEW: Will 
the Minister c.,f LABOUR oe pleased 
to state: 

(a) whether the Labour Ministry 
was proposing a tri-partite conference 
for evolving a national wage policy; 

(b) if so, when the same is likely 
to be convened; and 

(c) what are the other subjects 
likely to be discussed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR tSHRl T. 
ANJIAH) (a) to (c): A Tripartite 
Conference is propc.sed to be held scon 
after the CUITent Parliament Session. 
The Agenda for the Conference has 
not been finalised. 

Loss to Ratlways due to power crisis 
in Eastern Region 

543. SHRI P. M. SA Y"EED: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that serriolls 
power crisis has engulfed the whole 
of eastern region and is having very 
adverse effect on the running of trains 
due to which Railway has to bear a 
heavy loss; 

(b) if so, whether during the month 
of May loading of raw materials from 
the, steel plants has been seriously 
affected due to frequent power cuts; 

(c) whether it has been estimated 
that the S()fl.lth Eastern Railway has 
lost loading to the extent of 200 
wagons from the washeries alone; 
and 

(d) what steps are being taken to 
improve the position? 

THE MINISTER OF STATE IN TlIE 
MINISTRY OF RA1'LWAYS '(SHRt 
C. K. JAFFER SHARIEF) (a) Rail 
operations in Eastern Sector have been 
adversely affected due to extensi ve 
power cuts. This has had an impact 
on raUways' earnings also. 

(b) Yes. 

(c) Yes. 

(d) Constant liaison is being mDin-
tained with Ministry 01. Energy, Damo-
dar Valley Corporation and the state 
Electricity Boards to maintain the. re--
quired power supply to- railway instal-
lations such as marshalling yards, re .. 
pairs depots, locomottve sheds and 
watering pOints. 
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Safety of Indians in Iran 

546. SlfRIMA TI PRAMILA DAN ... 
DA VA TE: Will the Minister of EX .. 
TERNAL A"FFA1RS be pleased to state: 

(a) whether the Government of 
Iran has assured about the safety of 
the Indian Population working and re-
Siding in Iran; and 

(b) if so, what are the details of 
!hc assurances given by Iran? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) and (b). Yes, Sir. Govern-
ment of Iran have assured the Govern-
ment ci India that it will ensure the 
safety of Indian technical, D'!edical 
and para medical personnel working 
in Iran. 1 n persuance of i.his as-
surance the Government of Iran has 
agreed that those working in dIsturbed 
areas shall be evacuated and posted 
to other places. --fthese who do not 
want to complete their contracts be-
caUSE: of their anxiety about the living 
conditions in Iran, shall be permitted 
to leave without fulfilling the condi .. 
hon regarding the three-month notice 
period. 

Regarding the permanently resident 
Indlan community largely ~oncentrated 
in Tehran, Zahidan and Bandar Abbas, 
there is no cause for anxiety on their 
account. 

Admission to Medical COlleges on the 
re{'omm~ndution of the Ministry 

547. SIIRlMATI PRAMlLA~ DAN-
DA VA TE: Will tfie Minister of 
IlEAL TH be pleased to, state: 

(a) whether the University Grants 
Commisslon has prevailed upon the 
Ministry to stop direct admission to 
Medical Colleges on the recommenda-
tion of the Ministry; 

(b) if so, the details thereof; and 

(c) whether the Medical Colleges 
have full autonomy in the admission 
of students in their Colleges? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH (SHRI 
NIHAR RANJAN LASKAR): (a). No. 

(b) Question does not arise. 

( c ) The colleges follow the rules 
and procedures as laid down by the 
authorities which administer them, 
the Universities to which they are 
af!Uiatt:d and the Medical C{)uncil of 
Icelia. 




